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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

REVISED CAUSE LIST OF A BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

Srf

Assmt.

Appeal Number Year

Assessee Name Remarks

CO 117/KOL/2018 2013-14 | [A] M/S. LNB RENEWABLE ENERGY PVT. LTD. (HIGH COURT DIRECTION)

¢ [D] M/S. LNB RENEWABLE ENERGY PVT. LTD. (HIGH COURT
ITA 2011/KOL/2018 | 2013-14 DIRECTION)

ITA 1329/KOL/2024 | 2018-19 | [D] MS. TISTA TRADELINKS PVT LTD

ITA 1802/KOL/2025 | 2012-2013 | [A] ASHIT DAS

ITA 1803/KOL/2025 | 2013-2014 | [A] ASHIT DAS

peieirtgs

ITA 2416/KOL/2025 | 2022-2023 | [A] AJOY SAHA

ITA 2417/KOL/2025 | 2018-2019 | [A] APEEJAY SURRENDRA PARK HOTELS LTD.

@ sJaleon

ITA 2431/KOL/2025 | 2018-2019 | [D] APEEJAY SURRENDRA PARK HOTELS LIMITED

ITA 2894/KOL/2025 | 2022-23 | [A] DADRA EXIMP PRIVATE LIMITED

10

ITA 3146/KOL/2025 | 2022-2023 | [A] ABODH MEMORIAL TRUST

11

ITA 3148/KOL/2025 | 2018-2019 | [A] BISWANATH RAM BECHAN SHAW

12

ITA 3156/KOL/2025 | 2009-10 |[D] ABEX INFOCOM PRIVATE LIMITED

13

ITA 262/KOL/2026 | 2021-22 |[A] ESL STEEL LIMITED

14

ITA 836/KOL/2026 | 2018-2019 | [A] BABUL RAY

15

ITA 837/K0L/2026 | 2018-2019 | [A] BABUL RAY

16

ITA 2332/K0L/2026 | 2020-21 |[D) APAN JEWELLERS

17

18

ITA 2446/K0L/2026 | 2012-2013 | [A] DEEPSIKHA DISTRIBUTORS PVT. LTD. ;

ITA 2453/K0L/2026 | 2012-2013 | [A] AVLOKAN VINIMAY PVT. LTD.

19

CO 38/KOL/2026 | 2009-2010 | [A] ARENA TEXTILES AND INDUSTRIES LIMITED CJF from 9--5026

20

ITA 2082/KOL/2025 | 2009-2010 | [D] ARENA TEXTILES & INDUSTRIES LIMITED C/F from 9-8-2028

21

ITA 809/K0L/2026 2017-18 | [D] DEBLOK CONSTRUCTION PRIVATE LIMITED C/F from 9-9-2026

22

ITA 810/KO\/2026 | 2018-19 |[D] DEBLOK CONSTRUCTION PRIVATE LIMITED C/F from 9-9-2026
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